\ 206
SLP(C) No. 20070 OF 1998

| TEM No. 302 Court No. 1 SECTI ON XVI A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.20070/1998
(From the judgenent and order dated 02/09/1998 in OANP 504/ 98
of The H GH COURT OF JAMMU&KASHM R AT SRI NAGAR)

AM CUS CURI E HARI SH N. SALVE Petitioner (s)
VERSUS
STATE OF JAMMUJ & KASHM R & ORS Respondent (s)

(Wth prayer for interimrelief and office report)
Date : 30/01/2004 This Petition was called on for hearing today.
CORAM :
HON BLE THE CHI EF JUSTI CE

HON BLE MR, JUSTI CE Y. K. SABHARWAL
HON BLE MR, JUSTI CE ARI JI T PASAYAT

Ami cus CuriaeM. Harish N Salve, Sr. Adv.
in WP(C)202/95M . Siddhartha Choudhary, Adv.
For Petitioner (s)M. MN. Shroff, Adv. (NP)

For Respondent (s)M. Altaf H Nayak, Adv. Genl., J&K
M. Anis Suhrawardy, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The Registry is directed to give a copy of the paperbook of this petition to the |earned Anicu
s Curiae appearing in WP(C) No.202/1995, within two weeks.

List this matter on 23rd February, 2004 along with I.A No. 786 in WP(C) No. 202/ 1995.

(D.P. WALI A) (JANKI BHATI A)
COURT MASTER COURT MASTER



